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Will the Minster of Law & Justice be pleased to state:

( a) whether the Government is aware that nearly 86 percent of citizens in the country have 
favoured        privacy laws to protect private information as per a recent survey;

(b) if so, the reaction of the Government in this regard;

(c) whether the Government proposes to introduce and implement privacy law similar to those 
prevalent in some of the developed countries; and

(d) if so, the details in this regard?

ANSWER

MINSTER OF STATE FOR  LAW AND JUSTICE AND ELECTRONICS AND 

INFORMATION TECHNOLOGY

(SHRI P.P. CHAUDHARY)

(a) to (d) The information is being collected and will be laid on the Table of the House.


